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 O R D E R (Oral) 
 
Mr. V.  Ajay Kumar, Member (J): 

 When this matter is taken up, learned counsel for the respondents 

while producing cheque issued in favour of the applicant submits that the 

amount mentioned in the cheque pertaining to the interest part and the 

other amounts have already been paid and, accordingly, they have fully 

complied with the orders of this Tribunal and prays for dismissal of the CP. 

The cheques issued in the name of the applicant have been handed over to 

Shri Basab Sengupta, who is appearing on behalf of Shri A.K.Ojha today. 

2.        In the circumstances and in view of the compliance of the orders, the 

CP is closed and notices are discharged. No costs.    

  
      (V.N.Gaur)       (V.  Ajay Kumar) 
     Member (A)            Member (J)   
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